. I TEM NO. 2 COURT NO. 6 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 9242 OF 2003

STATE OF U. P. Appel I ant (s)

VERSUS

RAJA JAGDI SH PD. ( DEAD) THROUGH LRS. & ORS. Respondent ( s)

(Sumons for non-prosecution)

Date: 16/01/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ARI JI T PASAYAT
HON BLE MR JUSTICE S.H KAPADI A
For Appellant(s) M. S . Wasim A Qadri, Adv.
M. R K Dubey, Adv.
M. Manoj M shra, Adv.
M. Anmt Yadav, Adv.
Ms. Rashmi  Si ngh, Adv.
M. Kam endra M shra, Adv.
For Respondent (s) M. Rakesh K. Sharnm, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

As a | ast chance, f our weeks'’ time is
to conply with t he

of fice report.

granted



(Shashi Sareen) (Kh
ushi Ram

Court Master Co
urt Master



